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(lii) Grocery Shop (Ordcery JW*tri butt** Cantrt^
Th# Grocary fcistriSuflBh Centre fcrun b y  a Managing tStaftfttee com- 

prMctf the fdtowfng> -
P t f p n ................................ C.P4 *

. One of the JCs DA 
. One of the AOs 
. One S. O. (Accounts)
. Two.

President .V

Manager-cum-Cashicr 
Asstt. Managers . 
Members .

}
•Nominated by the CDA.

Four.

- t- Body Meet- 
iber§ by ba

(>v) Benevolent Fund

The fupjJ i$ rqu by a CQî mittee comprising the following :—
Chairman................................CDA.
Vice-Chairman . . . .  One of the JC$ DA
Member
Elected Members

, Nominated by CDA.
JCDA (AN) J

Four—Electigd by members of fbe Fund serving in the 
mam office of CDA, Patna.

(d) ant} (e) ( i )  Staff Welfare Com­
mittee

Accounts have been audited upto 
financial year ending 3/74 apd no mis­
appropriation, bungling or misuse has 
taen d*sQovere4-

(11) C.S.D. Canteen

Accounts upto financial year end­
ing March 1974 Have been audited and 
no misuse, misappropriation and 
bungling has been found.

(iii) Grocery Shop (Grocery Distri­
bution Centre)

Accounts upto financial year ending 
March 1*74 h*ve been autitod aad no
misuse, misappropriation and bungling 
has been discovered.

(iv) Benevolent Fund
The Benevolent Society was formed 

on 5th May 1873. According to the 
bye-lawe of this S<?Si<gy, fee tooppitft 
are to be audited annually. Action to 
get the accounts audited it feeing 
taken, It may be stated fifat a sum

of Rs 608/- only has so far been col­
lected as subscription and out of it 
only Rs. 20/. have been spent. No 
misuse, misappropriation or bungling 
has taken pteee.

o f  £#*pi*n Ipcchftpf* dft* to  P f 1*7 
in 9f Wood

2605. SHRI G P. YADAV:
SHRI MADHAVRAO 

SCINDIA:
Will the Minister of COMMERCE 

be pleased to state:
(a) whether a good deal of foreign 

exchange is being tost because his
the BKH

cedural hurdle in the way of export 
of rpse wood;

(b) the broad facts thereof and 
names of the guilty persons and the 
action taken by Government against 
tka&; and

<c) the step, beta* m fa, k(y O n- 
eminent to ensure that no hurdles 
cOn» in the way of oqpwt of*i 
wood in future?
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THE DEPUTY MINIST i"rt IN THE
MINISTRY OF COMMERCE (SHRI
A. C. GEORGE): (a) No, Sir.

rb)' Does not arise.

(C) The export of rose wood conti-
nues to be regulated within annual
ceiling which is fixed as per advice
from the Ministry of Agriculture and
the concerned State Governments.
During the current y~ar full quota of
rose wood has been released
for export from all the ports
except Cochin. Fifty per cent'
of the quota allocated to
Cochin has also been released. The
balance quota of 50 per cent will be
released from that port as·~on as the
State Government concerned finalises
its proposal for imposition of certain
safeguards to check illicit fellings, As
there is a great demand for rose wood
in foreign markets the entire quota
will be exported 'much before the close
or the licensing year and we are im-
pressing on the Kerala State Govern-
ment to finalise their stand on export
modalities.

Opium Cultivation in Dehra Dun

2606. SHRI M. S. PURTY: Will the
Minister of FINANCE be pleased to
state:

(a) whether the opium cultivation,
which has been becoming popular in
the Chakrata block of Dehra Dun Dis-
trict and Puroula block of Uttarkashi
District, is being discouraged by Gov-
ernment;

(b) whether India is exporting
opiUm to foreign countries also; and

(c) if so, the reasons fOr not en-
couraging the cultivators to grow
more opium?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE. (SHRI
K. R. GANESH): (a) to (c). India is
exporting opium to a number of
foreign countries. However, the Gov-
ernment of India's policy in regard to
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cultivation of poppy for opium pro-
duction is guided by its international
obligations to restrict such produc-
tion to world's medical and scientific
needs and to the areas which are am-
enable to effective control. Chakrata
and Puroula blocks in Dehra Dun and
Ut tar Kashi districts are hilly and
jungle areas where it is extremely
difficult to exercise efficient supervi-
sion and control. Cultivation of pop-
py for production of opium is, there-
fore, not allowed in these areas. How-
ever for production of, seeds, poppy
cultivation is undertaken in these
blocks On restricted basis under the
control of the State Government.

Scope for Indian Woollen Knitwear
Abroad

2607. SHRI N. E. HORO: Will the
Minister of COMMERCE b:;! pleased to
state:

(a) whether the West European
countries have vast SCOPe for Indian
woollen knitwear and the market of
these products is so extensive and full
of potential that the export can be
boosted up;

(b) if so, whether Government
have appointed any committee to make
assessment and suggest measures in
this regard; and

(c) if so, the broad features thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
A. C. GEORGE): (a) Yes, Sir. How-
ever, the demand being for highly
sophisticated garments which India
is not manufacturing at present and
the uncompetitive price are the two
hurdles coming in the way of large
scale exports of Indian woollen knij-
wear to West European countries,

(b) No, Sir.

(c) Does not arise.




